“IN THE CENTRAL ADMINISTRATIVE TFiIBU NAL,
 JAIPUR BENCH, JAIPUR.

Jaipur, the 23" day of April, 2009

' CONTEMPT PETITION No.6/2009
o

TRANSFERRED APPLICATION No.16/2009

CORAM :

- HON’BLE MR.M.L.CHAUHAN, JUDICIAL MEMBER
HON'BLE MR.B.L.KHATRI, ADMINISITRATIVE MEMBER

- C.D.Aniyankunju

~ S/o Late Shri C.N. Damodaran
~ R/o C-1/5, AWHO, ‘C’ Pocket,
Sector-1, Vidyadhar Nagar, |
Jaipur, ' )

... Petitioner/Applicant’

(By Advocate : Shri P.P.Mathur)
~ Versus

1 Shri Vijay Singh,
- Secretary, ,
Ministry of Defence, -
Room No.101, South Block,
- Central Secretariat,
‘New Delhi.

2. LtGeneralCKSSabu, . '
GOC-in-C, HQ South Westem Cormwand
Military Station Jalpur, '
¢o 56 APO

... Respondents
- (By Advocate : Shri Kunal Rawat)>‘

~ ORDER (ORAL)
tpl// -



«

. PE‘R,'HO'N’BL'E' i’MRfM:L.CHAUHA‘N

o ThIS Conternpt Petltlon has been moved by the Pet|t|oner/appllcant for
alleged V|olat|on of the orderdated 13 1, 2009 paseed in OA No. 16/2009 o

AR Notlce of thIS CP was glven to the rspondents who have filed thenri .
4 -'reply Alongwnh the reply, the respondents have also annexed copy of the :

L deC|5|on dated. 1142009 (Ann R/1), whereby represe'ﬂauon of the apphcant |
.hasbeendeaded ' : o

. B the nesponde"ltsare herebydlscharged

: -3 In V|ew of thIS subeequewt developrne'1t, we are of U'le view that the .
: ;_fpresent CP does not sunnve for conSIderat|on In case the petltloner fegls
{=aggneved by the deqsuon dated 114, 2009 (Ann R/l), it will be open for him to ‘
fi Ie a substantlve OA L

| :_ g 4. ~ With these obeervat|ons the CP slancb dlspoeed of. NOtICS ISSJEd to" -

| (Bl%%m; T (M LCHAUHAN)

.. MEMBER(A) ' 'MEMBER()) *

TR 7 S



